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ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 17/11/2017 AT 10.30 AM

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER-TECHNICAL
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Counsels for both the parties are present. As seen from the order dated 02.11.2017,
the Corporate Debtor paid Rs.4,50,000/- to the Applicant and prayed for time to pay
the balance amount of the outstanding debt. However, the Corporate Debtor changed
the vakalat and filed the counter statement; the same is placed on record. Matter is

posted for final arguments. Put up on 28.11.2017 at 10.30 A.M.
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